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LOK SABHA

Thursday, February 27, 1975/Phalguna
8, 1896 (Saka)

The Lok Sabha met at Eleven of the
Clock

{Mn. SPEAKER in the Chair]

WELCOME TO THE MONGOLIAN
PARLIAMENTARY DELEGATIONR

MR, SPHAKER: Honourable mem-
bers, at the outset, I have toc make
an announcement,

On my own behalt and on behaif
of the hon. members of the House,
1 have great pleasure in welcoming
Mr. Tsedendambyn Gotev, MP,
Secretary of the Presidium of the
Great People’s Hural of the Mongo-
lian People’s Republ:c and the hon.
members of the Mongolian Parliamen-
tary Delegation who are on a visit to
India as our honoured guests. The
other members of the delegation are:

1. Mr. Dendeviin Oidov, MP..
2. Mrs. Gochoogiin Dulma. MP.,

3. Mr. Sharavdorjin
MP.,

4. Mr. Luvsan Rinchin Officials
5. Mr. Olagom

The Leader of the Delegation
asrived yesterday evening and the
other members of the Delegation arri-
wved this morning and vl be in India
Gl1 the 8th of March. They &re now
seated in the Special Box. We wish
Shem a happy aod fruitful stay in our
sountty. Through them we convey
Sur greelings and besi wishes (o the
2088 191,

Jadan,baa,

Parlament, Governmen: and the Peo-
ple of Mongolia.

Durgapur Steel Plant

*141. SHRI M. 8. PURTY: Will the
Minister of STEEL. AND MINES be
pleased to state:

(a) whether Durgapur Steel Piant
has been working below its capacity;

(b) if so, the reasons therefor; and

(¢c) the steps taken in this regard?

THE DEPUTY MINISTER IN THE
MINISTRY OF STEEL AND MINES
(SHRI SUKHDEV PRASAD): (a) to
{c). A statement is laid on the Table
of the House.

Statement
(a) Yes, Sir.

(b). The main reasons are:—

(i) Adverse industrial relations:

{i1) Detenoration in condition of
coke oven batterics.

{ii1) Lack of adequate maintenalce
of various items of equip-
ment in the past. ang

(iv) Inadequate availability ot
power during 1973-74 and the
early part of 1974-75.

(c) Close and constant liasion is
maintained with the Ministry of
Energy and the authorities of D.V.C.
to ensure maximum supply of power.
Similar liaison s maintamed with the
Ministry of Railways to ensure that
difficulties in regard to rml move-
ment do not hamper production in
any way and with the Department
of Coal to ensure adequate and timely
supply of coking coal o the steel
plant, The question of augmenting
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the captive power generating capacity
in the stee] plant 1y under examina-
tion A numker of long term mea-
sures are already in hand to bring
about an improvement in production
and these contintiz to be implemented
These 1nclude provicion of balancing
facihities requuei to coirect existing
imbalances 1n production facilities ca-
pital programiacs mvolving additions
replacements etc, improved mamnten-
ance aimed at b~‘ter equipm.ent avail~
ability and pianneil procurement of
spares and refractories and other es-
sential matenials A new half coke
ovin battern 1s under constiuction
and a programme has been drawn up
for the re-b»uildimz of the existing
coke oven batteries Concerted efforts
also continue to be made to improve
industrial relatiot 8 and to enlisy the
corporation of workers in maximising
production .e

=t uWe g&o gAY : wemwr oY, &

w Y ¥ arrr wgar g fr quine
T WA HT IR WA A frAew
FH IQMEA 1973-74 X g1 7 wal) o
Foam faarer Yamm g fr s
B8 & & weor mfew s & gaw
us% AR AW, FF AT Griw A
TR A E, fafew ofeies o
&% 31 ¥ v v T A, o faaey
gn ¥ 3oy 7 A1 1 & Ay W@ g fr
TEAAFRM YT ATA R+ F Aoz
¥ o7 %9 ¥ g s g fey oamaw
o7 grew ¥ afg W o ?

e Wit W wAem A T
wlt (ot werofty aew)  1973-74 %
FATTY FTTRTH § 74 I A7 g
7 9T 75 FHTT 849 = guy wWYT
$fam &m w1 3 9 76 gWT 753
TR WX ET A 10 THAF N
wiHd N A% & § I w6
W o4 QAT CET A gazw ol diefer
Yo w1 MywrT 4 T 31 TATT 300
= gt
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FTo & T AN ATAAG T ¥
qer ¥ ag v fed 5, 6 Wl ¥
faoy ®w & § =7 (A FIO7 AN WA
faa T IwE AT wgr A & R e
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9% @ 7T AT a%aT ¥ A7 fRT ST
foy AT WA § IR T I T A7
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1968—n9 7 5 AT 15 AL 809 &7
s AW frg sr e avr A 5 8
;i T ferd 3 A1 AT 77T e
gt & fom ¥7 9T T AT TR
AfrT aEt oF qrE SOV 74T 97, T 99y
TYTFTCN AT | TAH HAAT T HTO
ATAY oT7 TR AT WY q4E | A W
T grlr =fet O AT € qES T
gafrgh i g AW ¥ AT N 1B
weafort A fxa & a7 7 §8 20 B
T & 1| W TA AET  HqIAATT AT B
foamm fearm amw z fr g9 39
o w7 W ¥ w9 wq & g
Femd@s e A 3 I
qT ST ANE ¥ TLY FET AT I8
arfs g s s MY gE AT AR

SHRI KRISI{INA CHANDRA HAL~-
DER I want to know whether it Is
not a fact that Hindustan Steel Emplo-
yees union affiliated to CITU and offi-
cerg associations DSP submitted con-
structive suggestions on expansion
schemes and to improve production
to make the plant viable and thess
were not accepted by the authorities?
Iz it not a fact that 700  contractors’
workers have not yet besn aken back
inspite of the categorical assurance
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given by the hon. Mmister Chandra-
Jit Yadav on the floor of the Lok
Sabha last session? This assurance
was not honoured lw the management.
I8 it not a fact that at the plant level,
at the shop level, ete the three tier
commitiee set up py the West Bengal
Lahour Mimster, Dr Gopaldas Nag
would not function due to oppsition
and non-co-operation from the INTUC
union” Apart from the answer given
by the Minister in reply to the man
question and suoplementar, question,
I have mentioned these faciors  Are
ghese reasons not responsible for the
poor performance of the Durgapur
Steel Plant”

SHRI' CHANDRAJIT YADAV. So
far as the first par! of the auestion
1s concerned, namely fhat some memo-~
randum was submitted by the CITU
Union and the Offivrry' Union for the
amprovement of p.oductinng and 1maus-
inal relations. those suggestions have
been received and they are getting our
vlue con<ideration Thuy 15 also 2 fact
that 1n the last two years a concerted
effort was made 1o improve industrial
relations 1 must say that all fhe
nmons functiomung a! Durgajur co-
w©operated at that stage and « meeling
was held with the Labou- Mini-ter of
West Bengal the managoment ond the
representatives «f Lhe trade uni.ns in
the Durgapur Piaat. On '4th  May,
1972, an agreement was reached that
iripartite committves at threw levels
the floor level, the plant level cnd the
State level should be formel. These
committees were foimed and all the
unions working there, whether affi-
lLiated to the CITU Union or AITUC or
INTUC, have agreed The Plant
Committee was slco formed. and st
started functioning well. There was
no agreemen* as tu what ghoyld bLe
the nature « the participation at the
fioor leve. comnvtiees So far. the
floor committeeg could not be formed
At the State lovel some  meetings
were called and certain  zgreements
were reached, out later on certain
difficulliey arose because of inter-
union rivalries Local problems are
there, I am not denying that, end we
are geeking the co-nperation of all the
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people saying that we shoulg st to-
gether and try ‘o resolve these pro-
blems.

So far as ‘he 700 contract labourers
are concerned, this problem of cn-
tract labour 1s there 1n almost every
plant Certamn pro elures were also
evolved as to now to absorb most of
the contract .abou. One criterion
was hxed that workers in  works
which are of 4 parmanent naiure may
be made permanent, but with the con-
sent of the tepresen.atives of all
umions  Unfortunii-ly, the urien re-
presentat ves them-eives did nut agree
on the specific works which are of
a permanent na‘ur~, and that i< the
only difficulty Otherwi., we <tand
by that principle, we want to imple-
ment ,t

So far as the 700 workers are con-
cerned I told the management also,
categorically and t 1ssued inctructions
to the management also that .il those
workers wno are witling to ccme
back and wha are not mnvolvid m
anv violate actinitucs should be aliow-
ed to come back. except the 20 wor-
kers agunst shom there are police
cases, but the CITV] Union itszlif 18
msisting that thos» 2% workers should
also be tuken back and that unless
and until they are taken bark, the
workers w1l nut joir In spite  of
that more than 50 per vent have «l-
ready joined, and further effoity are
being made I wan+ to assure the
Members again tha! I have told them
not to insist on our taking back the
20 workers against there ate cases of
violence We will consider  their
cases later on. Others are welcome
to jom, but it is the C1TU Union
which is preveating thein from con.-
ing and joimng the work

SHRI SAMAR MUKHERJEE: On
this issue we made a representstions
to the Minister only a few days ago
about these 700 contract workers, and
we had some talks. He told us be
would “also see that all were taken
back.
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SHR1 CHANDRAJIT YADAV: 1
am very sorry. Whatever I told you
1 am saying on the floor of the House
again,

SHRI SAMAR MUKHERJEE: You
said you had asked the General Meana-
ger to come !0 Dethi and have talks
with you.

SHRI INDRAJIT GUPTA- Let us
have a half-hour discussion on ft.

MR. SPEAKER: We can have it.

SARDAR SWARAN SINGH SOKHI:
In reply to part (b) the mimster sa:d:
“Lack of adequate maintenance of
various items of equipment in the
past.”

1 would like to kuow (a) who is
responsible for the pror maintenance
of equipment and what are the various
items of equipment in the plant: (b)
whether the coke oven plant which
was supplied by the British consor-
tium as the time of its construction
early in 1953 was not of the capacity
as it was originally mentioned and
it started giviag trouble from the
very beginning of its commission; (c)
whether the half battery of the coke
over is being constructed by the same
firm and (d) whea the rebuilding of
the existing coke oven batteries would
commence and when 1t would be com-
pleted.

SHRI CHANDRAZIT YADAV: When
we found that production was falhing
and appreciable improvement was not
taking place, two committeer were
formed fo go into the details and
identify the reasons for low produe-
tion and bad maintenance. One Mr.
R. K. Chatterjee was working there
first as Assistant Geoneral Supern-
tendent and then as General Superin-
tendent and then as General Manager.
We fixed the respongbility on him.
He was demoted. Later on he made
a repregsenfation against that but
ultimately he had to leave the plant.
Some action was taken against Shri
C. 8. N. Raju, General Superintendent
I would assure the hon. member that
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al] possible measures are being tbken
for proper maintenauce of the plant.
We are quite aware of the weaknesses
managerial or departmenial ard &%
when they came to oLr notice we take
effective steps. Some short-term and
some long-term schemes have been
prepared and steps are taken. About
the same question whether the sume
company hag been given the work of
rebuilding the hall{ cokeoven battery,
1 want notice

DR. RANEN SEN: In the statement
it is said:

“The question of augmenting the
captive power generating capacity in
the steel plant is under examina-
tion. ..
A new half cokeoven battery is
under construction”

The power crisis is 5 or § years ola
and the need to have a new power
plant felt nearly 4 years ago. May L
know why in spite of the fact that
four or five ycurs have clapsed, this
is still under consideration? What &
the reason for tm: delay?

SHR1 CHANDRAJIT YADAV. Ac-
tually, the installed capacity of the
captive plant 13 20 MW. The Hrm
generation capacity is 15 MW. The
total requirement of power for the
existing installed capacity of the
steel plant is about ¢0 MW. There
were serious power cufs and power
interruption during 1873-74 and als0
in the first few months of 1974. But,
during the last four or five months
appreciable imporvements have bheen
made. We have quite close liaison
with the DVC and the DVC has met
the requirements of the piant. We
want to be sure that the captive plant,
whose installed capacity is 20 MW,
will produce the maximum. There-
fore, certain steps bave been taken
to maximise the production of the
captive plant. It ig a fact that for the
last four or five months there hag ant
been any shortage of electricity, The
situation has improse considerably,
and we hope this situation will con-
tinue. So far as the half coke oven
battery is ovneerned, #t 15 under
sonstruction.
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Action is being taken 10 complete
the re-building ot the coke-uven
batlery as quickly as possible,

Faulty Mining of Iron Ore by Privatc
Parties

*143. DR. RANEN SEN: will  the
Mimster of STEEL AND MINES te
pleased o state:

(a) whether the Iron O_re Board
has discovered faulty mining of iron
oie by private parties; and

(b) if 80, the steps being taken to
rectify the situation?

THE DEPUTY MINISTER IN THE
MINISTRY OF STEEL AND MINES
(SHRI SUKHDEV PRASAD). (a) In
the course of some studies based on
avalable data, the lion Ore Board
have observed that mining in  sume
areas in the private sector mines 18
not carried on 1n a proper and scien-
tific manner.

() The Iron Ore Board, therefore,
constituted two commitiees to study
and suggest the integrated develop-
ment ot i1ron ore deposits in Baraj-
amda sector and Bellary-Hospet
eector, The report of Baragjamda Cum-
mittee has been received and action
i1s being taken to implement 1ts re-
commendations, The report of
Bellary.Hospet Commitiee pas yet to
be received.

DR. RANEN SEN- Last year in
veply to question by Shri P. M. Sayeed
in November 1974 the seiting up of
the two commuttess was mentioned.
Later on, we learnt that one of the
committees of the Iron Board has ex-
pressed serious concern at the misuse
of iron ore leases by private parties.
The report goes on to state that the
Board has come ou! with the finding
that the private sector, which was
earlier contributing a substantial por-
ton of the iron ore, wns now only
carnering them without exploiting them
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further. Since this iron ore is very
necessary for our steel production and
for export purposes, may 1 know
what particular steps the Govern-
ment of India 18 going to take, or has
taken, to see that there s controt
over he private compantes who are,
commering and misusing the iron ore,
if not completely taking over all the
fron ore mines held by the private
companies”

THE MINISTER OF STATE IN 1HE
MINISTRY OF STEEL AND MINES
(SHRI CHANDRAJIT VYADAV): it
has been slated 1n the main answer
that certain deficiencies 1in the ex-
ploration of these mines were brought
to our notice and we felt that certan
steps are necessury for the improve-
mentl of the iron ore mnes. There-
fore, the Iron Ore Board was formed,
which 15 making a study of these pro-
blems It had appo:nted two commit-
tees. The report of one committee has
already been rereivedd That com-
mittee has made certain suggestions.
To smplement one suggestion a certain
mvestment s necessary m the Bira-
jamda area—about Rs. 12 crores for
developmental works and about Rs 3
crores for the central screening and
crushing plant. Thg private mine
owners have alsc agreed for the m-
vestment. But they want an assu-
rance that whatever iton cre they will
mine will be exported and that the
MMTC should be able to export that
iron ore. It should not nie on the pit-
head. These questicns are being exa-
mined very carefully.

}the granting lease to private
mine-owners, the Government s
always very careful to see that cnly
those mines are given to private mine-
owners which are not amenasble to
large-scale mechanised mining or
which are export-orientsd. For ex-
ample, Goa has its history. Goa is
mmﬂatxn where private mine-

exist. It hos a history. They
have been doing business for quite a
few years. We 40 not at the moment
feel any necessity to take over those
private mines. Effective gteps  are
being taken and will be taken when





